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Vs
M/s. VIL Ltd.& Ors.
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Order
The counsel for the petitioner is present. None for the respondents.

2. It is represented by the counsel for the petitioner that a copy of the reply has

been received by him and he seeks time to file rejoinder. A week'’s time is granted to

file rejoinder with a copy in advance to the counsel for the respondents. ‘0 .
|\

List on 02.12.2016.

(R. VARADHARAJAN)
MEMBER(J)
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